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«doctors have been victimized on account of
- this strike: by “victimization” I mean wage
«<ut, withholding of increments, removal oy
" dismissal. 4

e

KUMARI SAROJ KHAPARDE: I would

like to tel] the honourable Member that, ac-

~ cording to me, not a single doctor has been
" vicitimized.

DR. G, VIJAYA MOHAN REDDY:
Madam, the Government takes the services
of doctors. After all, a doctor is g very
important person and what is this practice
of terminating after 90 days’ service? Can
- you get some kind of specialized services of
doctors if you break their service for one
day after 90 days’ of service? What is this
system? Can't you recruit doctors on a
regular basis?

KUMARI SAROJ KHAPARDE: Madam,

" 1 would jike to tell the honourable Member
that as and when we have got vacancies—
wonly on that basis—we can recruit doctors,

o0 ot wyw g fev: SgEaTafa
- WGIAT, HroAToTHo Fo TIFH
ot gEaa g ot = dmfs
g Taard F wreTw ¥ w@ @
FIFL a1 grgw fafree & wysarae
9T I gzars faggr & 1 A
foT ga 2@t f5  arowoTFoUFo
¥ IFEY W FTAIX T WF TG
g0 F A& Y ¥ guAr wmaw g
f5 ogy fra wd 9T ezgw faaar
g wmir o ?

THE DEPUTY CHAIRMAN: Question
Hour is over.

WRITTEN ANSWERS TO QUESTIONS

Restriction gn Teaching Shops and Draw-
ing Room Kindergarten Schools in Delhi

*323. SHRI J. P. GOYAL: Will the
Minister of HUMAN RESOURCE DEV-
ELOPMENT be pleased to refer to the

- answer to Unstarred Question 30! given
 in the Rajya Sabha on the 25th February,
1987 regarding growth of teaching shops
and drawing-room kindergarden schools in
Delhj and state:

[19 AUG. 1987]

to Quzstivng ) 30

(a) whether the necessary amendwments
to the Delhi School Education Act, 1973
have since been made;

(b) if so, what are the details in this
regard;

(¢) if not, what are the reasons for the
delay and by when these amendments
are proposed to be made; and

(d) what other measures arg takhen by
Government in this regard till such time
the amendmentg to the Delhi School Edu-
cation Act are made?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) No,
Sir.
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(b) Does not arise,

(c) and (d) Amendments to the Delhi
School Education Act, 1973 are under
consideration of the Delhi Administra-
tion. The Delhi Metcopolitan Counci]l has
yet to consider the draft bill,

Shlting of Railway Institutions|Centres
under N.F. Railway in Assapy

*325. SHRI NAGEN SAIKIA: ‘Wil
the Minister of RAILWAYS be pleased
to state:

(a) whether it is a fact that (i) the
Zonal Staff Training School; (ii) the Sani-
tary and Heatlh Training Centre,  (iii)
the Signal Workshop and (iv) the Tele-
communication Training Schost under
N.F. Railway have been shifted from
their original places in Assam to other
places;

(b) if so, what are the reasons there-
fore; and

(¢) whether Government propose to re-
view these matters and shift these centres
back to their original places? .

THE MINISTER OF STATE OF THE
MINISTRY OF. RAILWAYS (SHRI MA-
DHAVRAO SCINDIA): (a) and (b) Zo-
nal Training School for Northeast Fron-
tier Railway was originally established at



